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Damage to Foodgraing due to Rains
in Punjab

3165. SARDAR SAWARAN SINGH
SOKHI: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) to what extent the foodgrains
have been spoiled by the recent rains
in Punjab;

(b) central assistance likely to be
given to the affected State; and

(¢) whether the targets of collec-
tion of foodgrains is likely to be
achieved?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) The information has
been called for from the State Govern-
ment and it will be laid on the Tahle
of the Sabha as soon ag it is received.

(b) The question regarding Central
assistance to the State for relief will
be examined in the light of the recom-
mendations of the Sixth Finance Com-
mission regarding relief in respect of
natural calamities.

{c) The t target for Rice
in Punjab for 1976-76 Kharif market-
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ing season, fixeq at 9 lakh tonmes, has:
already beern: exceeded as 11.96 lakly
tonnes of rice has been procured.

The procuremeni operaiiong foo
wheat, for which the target has been
fixed at 28 lakh tonnes for 1876-7%
Rabi Marketing season, have heen star-
ted only recently and it is premature
to say whether the target would be
achieved.
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Prices of Foodgraing

3167. SHR1 SAMAR GUHA: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) latest break-up of the market
and issue prices of Wheat, rice and
other cercals and other agricultural
products in various States and Union
territories; and

(b) steps taken by Government to
proportionately equalise them?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHR! ANNA-
SAHEB P. SHINDE): (&) and (b). It
is not feasible to indicate the break-up
of open market prices which vary from
Stale to State ang from day to day and
even from one area to another within
‘the same State and depend upon the
position of supply and demand. As re-
gards *‘he foodgrains issued from the
Centra] Pool, Government of India
after taking into consideration the eco-
nomic cost and other relevant factors,
decide the issue prices for tnodgrains
issug from the Ceniral Pool. Since
these are uniform throughout the coun-
try, the question of equalising them
also does not arise.

106
Activities of Youth Parliament

3168. SHRI S. C. SAMANTA: Will
the Minjster of PARLIAMENTARY
AFFAIRS be pleased to state:

(a) whether the activities under
the Scheme “Youth Parliament”
have made any headway in Delhi,
New Delhi and elsewhere and are
to be carried on without relaxation;

(b) which of the States, including
Union-territories have agreed to im-
plement the scheme in their areas;
and

(c) whether any Central assistance
is given to Stateg or ig contemplated
to be given to States for the imple-
mentation of the Scheme?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMA-
IAH): (a) Yes, Sir.

(b) So far, four States viz., Andhra
Pradesh, Tripura, Kerala and Haryana
have arranged Youth Parliament Com.
petitions in their respective States on
the pattern of the Scheme in the Union
Territory of Delhi. The State Govern-
ments of Punjab, Gujarat, Bihar,
Orissa, Goa, Daman & Diu, Pondi-
cherry, UP. Nagaland and Manipur
have agreed to implem=nt the Scheme
In their respective States,

(¢) The actual expenditure. suhiect to
a ceiling of Rs, 10004 incurred hy
each State/Union Territory for the
annual competition in implemeniati--
of the Scheme, is borne by the Cenira:
Government.

Price Reduction in Fertilizers

3170. SHR1 Y ESWARA REDDY:
Will the Minister of AGRICULTURE
AND IRRIGATION hbe pleased to
state:

(a) whether the prices of some of
the fertilizers have been reduced;

(b) if so, extent reasons therefor-





